
 

 

 

1990 (No. 3 of 1990), promulgated 
by the President of India on the 5th 
July, 1990." 

Sir, it is against the manifesto of 
the National Front Government and 
in my eyes it is a black law, black 
law, black law. 

civil 
liberties and human rights will be protected and 
strengthened, the 59th amendment of the 
Constitution, the Post and Telegraph 
(Amendment) Bill and other laws violative of 
civil liberties shall be withdrawn. Under-trials 
shall be safeguarded from harassment. The 
institution of Executve Magistrates wherever 
they exist shall be dispensed with. U. N. 
conventions against orture and those relating to 
prisoners and refugees shall be ratified and 
adopted. Suitable prison reforms will be under 
taken on a systematic basis. 

STATEMENT BY MINISTER-

EXTERNAL AFFAIRS MINISTER S   

VISIT   TO MOSCOW, WASHINGTON, 

AMMAN, BAGHDAD AND KUWAIT IN 

THE CONTEXT OF GULF  CRISIS 

THE MINISTER OF EXTERNAL AFFAIRS 
(SHRI I. K. GUJRAL): 
Mr. Vice-Chairman, Sir, as the august House is 
aware, I have been a on a tour of some of the 
major countries concerned with the present Gulf 
crisis during the last seven days. I would like to 
take this first available opportunity to give a 
detailed report to the House regarding the 
highlights of this tour which took me first to 
Moscow, then to Washington followed by visits 
to Amman, Bagdhad and Kuwait in that order. 
As Honourable Member are aware, my 
colleague, the Minister of Civil Aviation Shri 
Arif Mohammed Khan has also been just recently 
visiting several Gulf countries to see for himself 
the condition of Indians there, to make 
arrangements on the spot for the repatriation of 
distress cases, and to persuade the Governments 
of those countries to make available to us addi-
tional oil supplies. I am sure the House would 
like to express its appreciation of the effort that 
he has made and commend him for the success 
of that effort. Sir, I beg to move: 

"That this House disapproves of the Armed 
Forces (Jammu and Kashmir) Special Powers 
Ordinances, 
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The primary reason of the tour was our det-
p concern for the welfare security and well-
being of the large Indian community that lives 
and works in Kuwait and elsewhere in the Gulf. 
We have approximately 172,000 Indians in 
Kuwait, and in the Gulf as a whole about 1 2 
million altogether. 

I spent nearly 2 days in Kuwait and used this 
opportunity to meet as wide a cross section of the 
Indian community as possible. I went to their 
school and to their residential areas, held two 
meetings at the Embassy which were attended by 
thousands of our people, and another two 
meetings at their residential areas, again attended 
by several thousands in each case. I spoke to 
individuals and groups where they lived and 
elsewhere. Their enthusiasm was tremendous. 
Several times during my address, slogans of 
"Bharat Mata Ki Jai" were shouted and they 
greeted me with applause and warmth. There is 
naturally considerable anxiety about the future 
and a great deal of tension at present. However, 
visiting several places in Kuwait, I could see for 
myself that while the law and order situation is 
not normal there is no cause for grave anxiety. 
There was looting in some cases including the 
property of a few Indian nationals, but severe 
punitive steps have been taken by the authorities 
and this problem has by and large been brought 
under control. Electricity, water and essential 
services are functioning normally. Medical 
services are available for emergencies. Closure of 
banks has been a problem, but one bank opened 
the day I arrived and other banks are expected to 
open in the next few days, so that people are able 
to draw cash for their needs. There is no doubt 
that in Kuwait, shortages of food have appeared, 
making rationing inevitable; almost all shops are 
closed, but some cooperative stores selling 
essential goods and food items are open. But the 
Indians I spoke to and the leaders of associations 
informed me that while a number of items are not 
available, and most shops are closed, basic 
rations 

are available for the time being. Common 
Kitchens have been set up for those among the 
Indian community who are most needy and 
over 6,000 persons are being regularly fed at 
these Kitchens. I conveyed to the leaders and all 
those whom I met that their families and friends 
were anxious to receive news about them that 
they should write letters and give them to me to 
carry back to India. Thus I brought 15 large 
sacks full of letters back with me for posting. 

I should mention the excellent work done by 
our Ambassador in Kuwait and the officers and 
staff of the Embassy who have undergone great 
hardship at this time of tension and daily 
difficulty and have nevertheless worked round 
the clock to ensure that the welfare and needs of 
the Indian community are met by whatever 
means are available during the period of 
shortages. I myself have seen the unprecedented 
crowds that gathfer daily at the Embassy, people 
who are in need of travel or other docum-ments 
seek advice on what to do or ask for 
arrangements for repatriation. The Embassy has, 
with limited staff in such an emergency coped 
extremely well in handling the situation. Our 
Ambassador in Baghdad and the Embassy there 
are similarly to be highly com-nn nded, for the 
current repatriation route is by land through 
which hundreds of Indian nationals arrivn in 
Baghdad each day, they have to be fed and 
looked after and arrangements made for adequate 
transport. The Ambassador and his staff have 
devoted themselves entirely to this task on a 
round the clock basis despite several 
impediments regarding non-availability of 
accommodation and transport. 

The future-of our Embassy in Kuwait was 
discussed with the authorities. Iraq has decided 
that no Embassy will be allowed to continue 
after' 24-8-1990. There is little option for the 
Missions located in Kuwait, but to comply with 
the decision. Bath in order to look after the 
welfare of the Indian community more 
effectively and facilitate repatriation, for which 
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Basrah is likely to be the most used route, we are 
taking measures to strengthen our Consulate 
General there. I am confident that this 
arrangement Will work satisfactorily. We are 
also taking steps to improve our communications 
with the Consulate General in  Basrah to  
facilitate  this  work. 

The authorities in Kuwait have been 
courteous and    considerate to Indian national's, 
arid there nave been no serious complaints on this 
account. I have, however, with deepest regrets to 
inform the august House that in the crossfire  on  
2nd  August,  two Indian  nationals  lost  their 
lives. I am sure that the House would join me in 
conveying to their    families our deepest 
condolences and sympathy. We have also decided 
to pay Rs. 25,000 as grant to each family, and are 
taking up the issue of their dues with   the 
employers. There was a report    of another Indian 
national who died, but this has not so far been 
confirmed. Apart from  this  another     Indian 
national was  seriously injured; there are a few 
other reports of minor injuries. We had received 
reports regarding Indian missing or detained by 
the Iraqi authorities. I took all this up during my 
discussions and was assured that there were 
presently no detained  Indian  nationals. 
Nevertheless, on my request, the Iraqi     Deputy 
Prime Minister & Foreign   Minister agreed that 
specific instructions would be   issued  to   the  
concerned  Iraqi authorities to verify if any    
Indian national had been detained through 
mistaken identity, and that they would be released   
immediately 507 Indian were detained on the first 
day, that is 2nd August. They have since been 
released and have left Baghdad   for Amman  by 
air. for India.    Some other specific cases were 
brought to my attention. The crew of an Air India 
flight had been stranded    in Kuwait. I am glad to 
inform    the House  that  they  have  since  been 
repatriated.     Indian   nationals    on board a 
British Airways flight transiting through Kuwait 
were also stranded. Some of the  ladies  and  chil-
dren were brought back by me in the special 
aircraft in which I travelled. 

174 RS-11 

Arrangements are being made for the 
repatriation    of the others. 

Here I must commend the Ind.an association 
leaders and other community volunteers in 
Kuwait who have put in a great deal of hard 
work and effort, to ensure that during difficult 
times for the Indian community, they are looked 
after, their requirements of welfare met and they 
are fed. Many of the more   prosperous Indians 
are feeding hundreds of the more needy at their 
homes daily; they are sharing what they have for 
the benefit of the community as a whole. I 
congratulate them; I assure them that the people 
and the Government of India appreciate the 
services they have rendered to such a large 
Indian community. I am confident that this 
House would agree that the contributions being 
made by them are in accordance with   our 
highest   traditions. 

I informed the Indian .community that while 
those who need to   leave owing to genuine 
distress, medical assistance or other humanitarian 
grounds may do so, we do not see any reason for 
haste or panic in leaving Kuwait. Our people have 
done well there, they have contributed to the 
development of the nation, and the present circu-
mstances though difficult should not be a cause 
for panic or hasty departure. I advised the leaders 
and members of the Indian community to     
further strengthen the voluntary organisation that 
have so far done extremely well in keeping up the 
morale and rendering service to the community. 
They were asked to decide among   themselves 
what should be the priority in regard to 
repatriation. At the same time, I assured them that 
we were   closely watching the situation; we had 
made arrangements  for   repatriation    of Indian 
nationals on a regular basis and we would 
gradually step up the numbers who could be   
repatriated. On these points  I had   detailed 
discussions with the   local  authorities  in Kuwait 
who agreed to provide   all facilities for the Indian 
community In fact, they urged that the Indian 
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community should stay on and con-t'nue to 
contribute to the economy. I my self brought 
back with me 200 of our nationals, including a 
few expectant mothers, other women, children 
and distress cases in the Air Force aircraft in 
which I returned. The conditions of travel were 
exacting but the demand was such that I felt 
obliged to help out to the extent possible,. I 
would like to thank the Captain and crew of the 
aircraft for the great help they gave during the 
flight. 

The present route for repatriation is very 
inconvenient. It is by road from Kuwait to 
Baghdad and then  to  Amman from  where Air 
India picks them tip. In the present situation the 
journey takes 48 hours or more; it is hazardous 
and exhausting, it is not suitable for wo-niftn  and  
children  or the elderly. We have, therefore, 
arranged with the approval of the Iraqi 
Government that an Iraqi aircraft will be char-
tered from  Basrah which is  close to Kuwait to 
take Indian nationals to Amman from where   Air 
India will pick them up. Presently it is planned  to   
start  with   one  flight per day, but this can be 
increased later according to the requirements. 
The Iraqi Authorities are also processing our 
proposal for direct flights from Baghdad or 
Basrah to India and we hope this will be finalized 
in a short time. IT has also been agreed that 
passenger ships might be used, but this is 
dependent on the present state  of  interdiction   
policies  and we are seeking further clarifications 
on this point. We are, in any case, setting up 
offices on both sides of the Iraq-Iordan border to 
facilitate passage   by  the  land  route.   Two 
officials have already been posted on the Jordan 
side and two more are being posted on the Iraqi  
side. Steps have also been taken for adequate   
reception   at   Bombay   and Trivandrum and for 
facilitating onward journey for which the 
Minister of Railways has agreed to provide free  
tickets.   One  ship   owned   by 

non-resident Indians, M.V. Safir has been in 
Kuwait since the crisis began. During my 
discussion it was agreed that the ship and its 
crew will be released. Efforts are also being 
made to see whether some members of the 
Indian community can be repatriated on board 
this vessel as well. 

Another point discussed with the Government 
of Iraq was regarding the supply of food to the 
Indian community. I mentioned to President 
Saddam Hussein, the shortages and rationing 
faced by them and it has been agreed that 
whatever can be done within the existing 
circumstances will be done. What is needed is to 
improve the availability and ' 1 will come to that 
presently. 

During my discussions with President   
Saddam   Hussein,   Foreign Minister Tariq Aziz 
and other Iraqi leaders, I brought to their 
attention the  numerous  problems  faced  by the 
Indian community in Kuwait. I stated that they 
needed assistance by way of additional facilities 
for travel by road or air, provision of necessary 
documentation,  enforece-ment of law and order 
in the areas in which they live, medical aid etc. 
They promised to make every effort to  solve 
these problems.  I  would like to express my 
gratitude particularly, to President Saddam 
Hussein and to the Iraqi authorities for all the 
help that is being rendered to the Indian 
community. 

The question of interdiction was discussed 
with the Secretary of State, Baker in 
Washington, and I was informed that food 
supplies for humanitarian purposes as also 
medical supplies going by sea will not be 
stopped. We have, however, to see whether it is 
going to be really possible. 

An important question discussed by me 
particularly in Moscow and Washington was 
the question of oil supplies at a reasonable price 
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As the House is aware over 40°/ 0 of cur oil 
imports including supplies from the Soviet 
Union, originated in Iraq or Kuwait. The 
responses that I got during my discussions both 
in Moscow and Washington were generally 
encouraging. Mr. Baker told me that the US 
supported the proposal for an increase of 
productions by Gulf producers and others so 
that the overall shortfall, and its adverse effects 
on prices and availability, could be minimized. 
The Soviet Government immediately agreed 
that they would seek alternative source for the 
supplies of oil which had hitherto originated in 
Iraq and said they would welcome a delegation 
from India to work cut the details immediately, 
they also offered oil ol" Soviet origin, an offer 
which would be examined to see if this can be 
availed of by India. 

Theie is also the overall question of the 
sdverse effects on the economies of countries 
like India, of the current developments in the 
Gulf, particularly of the application of the 
mandatory sanctions imposed by the Security 
Council. So far as the mandatory sanctions 
themselves are concerned, India would naturally 
keep step with the world community. However, 
in the present,inter-dependent world, severe or 
draconipn measures applied in any part of the 
world cannot but have adverse effects in the rest 
of the world. The UN Charter had visualized 
this problem. though not to the extent that it is 
presently today, and had provided for recourse 
to the Security Council with regard to the 
solution of any special problems that may arise. 
In my discussions in Moscow, the Soviet 
Government agreed that this was a matter on 
which joint fforts are needed at the international 
level to ease the burden on countries like India 
which are sevcraly affected, The subject was 
also discussed in Washington where I was told 
that the US als) believed that there must  be 
international  cooperation 

to ease th burden on countries like India which 
were most adversely affected. We have already 
commenced consultations in New York with 
several countries similarly affected, to explore 
the possibility of taking action through the UN. 

I, now come to the situation in the Gulf in 
general. This was discussed at length in all the 
capitals I visited. There are problems which 
mu:t be of priority concern for India such as 
the future of the Indian community, oil supplies 
and prices and the burden of sanctions. At the 
same time, we have also to think of the 
possibility that exists for the de-escalation of 
the crisis before it engulfs the whole world. 
Any measure for de-escalation will be in 
keeping with the general trend of recent years 
towards global detente and strengthening of 
peace. 

We in India are equally concerned about 
the destablising effect of this crisis for our 
region. The Gulf region is a neighbour of South 
Asia. Escalation of tension or conflict there will 
have serious repercussions on us. We have 
already seen that Pakistan and Bangladesh have 
decided to send troops to the area of tension in 
the Gulf. This could very well be used as an 
excuse for further militarization of these 
countries, thus posing a threat to the security of 
the whole region. This makes it incumbent 
upon all of us to look for openings for de-
esca'ation and defusion of tension. 

Here, I am not proposing that we assume a 
mediatory or good offices role. I made this 
clear to ali the leaders met. Nevertheless, one 
of the objectives of the discussions was to find 
whether there was any chance of reversing the 
on-going escalation. This can only be explored 
tentatively at this stage. Though my 
discussions during the tour did not reveal much 
of a meeting ground. It is imperative that 
efforts to this end cont'nue. 



[Stir! I. K. GHJral] 

Clearly, humanitarian considerations are 
uppaimost in our mind because of the large 
Indian community in the whole region, there are, 
however, nationalities of other countries too. 
including Iraq and Kuwait win are adversely 
affected by the food  shortages  and  other 
circumstances. As I already stated, there is 
agreement among all concerned that food 
supplies for huma-n'tarion purposes can be sent. 
However in the context of the present 
"interdiction"  policy,  we do   not know whether 
it is really going to work. We are considering the 
possibility of sending s ship load of food from 
India  to  alleviate the suffering of the people of 
all nationalities caught in the current crisis. It 
would also be a good idea to explore whether the 
Red crescent or Red Cross  Societies could play a 
role regarding the welfare of the foreign nationals 
in Iraq and Kuwait. 

Finally I would like to take advantage of 
this occasion to restate our position on some of 
the major aspects of Guff crisis. Immediate 
after the onset of the crisis, we expressed our 
regret that the differences between Iraq and 
Kuwait coiOd not be settled peacefully and 
stated our well-known position against the use 
of force in any form in inter-State relations and 
called for the soonest possible withdrawl of 
Iraqi forces from Kuwait. At the same time, we 
have expressed our disapproval of uni'ateral 
action outside the framework of United Nations 
by any country or group of countries to enforce 
the mandatory sanctions decided by the 
Security Council. We are also against the 
induction or presence of foreign military forces 
in this region. 

It is our hope that the escalation that has 
taken place in the last three weeks la the Gulf 
will, in the coming days, be reversed and the 
international community will see the wisdom of 
making determined effort to defuse the tension 
and restore peace and 

stability in the region. Both the Arab League 
and the Non-aligned Movement have an 
important role in this regard. 

 
SURI A. G. KULKARNI (Maharashtra) : 

Sir, I join to congratulate my friend, Mr. 
Gujral, for having taken this step and for trying 
to solve the problem of Indians   in   Kuwait. 

SHRI G. SWAMINATHAN (Tamil Nadu) 
: On behalf of AI-ADMK Party, I wish to 
congratulate the hon. Minister for External Af-
fairs for the wonderful work he has done. We 
are all very happy. 

SHRI T. A. MOHAMMED SAQHY 
(Tamil Nadu) : On behalf of DMK Party, we 
also congratulate the hon. Minister for having 
done such a good job. 

SARDAR JAGJIT SINGH AURORA 
(Punjab) : I also congratulate the hon, Minister. 

SHRI S. JAIPAL REDDY (An-dhra 
Pradesh) : I wish to thank members from all 
parties for congratulating Mr. Gujral. 

SHRI MAKHAN LAL FOTEDAR (Uttar 
Pradesh) : Why should you do it ? 

SHRI   VISHVJIT   P.    SINGH 
(Maharashtra) :   Mr.   Gujral   is   a 
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Minister who gives the best answers, who keeps 
us satisfied and to whom the whole country is 
looking. He is one of the best Ministers we 
have. 

THE LEADER OF OPPOSITION (SHRI 
P. SHIV SHANKER): Mr. Jaipal Reddy has 
qualified himself to be the Minister of State for 
External Affairs. 

 

THE VICE-CHAIRMAN (SHRI 
SHANKER   DAYAL   SINGH) :   I 
am now going to take up clarifications on the 
statement by the Minister. Earlier it was decided 
that one Member from each party will take part 
in the clarifications. But now I want to tell you 
that from the Congress Party, two or three mem-
bers can take part. So I call Shri Kapil Verma. 
Vermaji, the only thing I have to tell you before 
you start asking your clarifications is that you 
see the time. We want that within three or four 
minutes, each Member should finish asking 
clarifications. 

SHRI   P.    SHIV   SHANKER : 
Mr. Vice-Chairman, the Chairman has agreed 
for five members on behalf of the Congress 
Party. That I thought I should convey to you. 

SHR1 M. M. JACOB (Kerala): It was 
agreed upon also. 

THE VICE-CHAIRMAN (SHRI 
SHANKER DAYAL SINGH) : Thank you. 

SHRI   VISHVJIT   P.   SINGH : 
The Minister first got congratulations and now 
he is going to give clari fications. 

 
SHRI KAPIL VERMA (Uttar Pradesh) : 

Mr. Vice-Chairman, Sir, the Minister has made 
a very long statement consisting of 20 para-
graphs. It will take time for considering them in 
great detail, but the House has already 
expressed its opinion. I would, therefore, limit 
myself only to seeking certain clarifications and 
making some suggestions to remove the 
hardships of the people there. 

Sir, before the Minister went there, there 
were a lot of complaints voiced in both Houses 
of Parliament that, probably, the Missions were 
not looking after their work properly and the 
people there had shortage of food, drinking 
water and other things. The Minister has spoken 
highly about the work of the Missions. Well, let 
us see how things develop. But, some valuable 
time was lost. Had the Minister gone there 
earlier, probably things would have shaped 
better. A ship could have been sent from here to 
bring them back in time before the situation 
deteriorated. Anyway, I have three or four 
points which T want to stress. 
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LShn Kapil Verma] 
The first thing I want to know from the 

Minister is this : There are about two lakh 
people there. The Minister must have made an 
assessment of the percentage of the people 
who want to come back here. I am asking this 
because, earlier, 4,000 to 5,000 people came 
here through various modes—air, ship and 
other things—and the points of exist are very 
few. As the Minister has said, the land route 
from Basra has been closed. He has announced 
that only one flight will be arranged from 
Baghdad or Basra. One flight can take about 
250 people. So, I would suggest that some 
more nights should be arranged so that they 
can bring them back here. 

The second point I want to stress is this : 
Will the Minister explore the possibility of 
direct fight-, from Kuwait ? Because the land 
route has been closed, now the main transport 
is by air. So, will she Minister arrange for a 
flight from Kuwait directly and will he also 
explore the possibility of having a ship service 
from Kuwait directly to Bombay or Cochin so 
that people can come back here ? 

Another thing is about food supplies. The 
Minister has already admitted in his statement 
that there is still shortage of food there. 
Probably, rationing has been introduced there. 
So, that confirms the stories of shortages that 
are coming from Kuwait, and our colleagues in 
both Houses of Parliament have been voicing 
that there is severe shortage of food and people 
are suffering very greatly. I am glad that the 
Iraqi President has assured that something will 
be done about it, but it will take time and I am 
concerned at the fact that our Embassy in 
Kuwait is going to be closed tomorrow, 
probably, under general orders. T hope 
something will be done to have some skeleton 
staff because of our good relations with Jraq, 
So, will the Minister approach the Iraqi 
Government to have     me skeleton staff at 
Kuwait 

so that some work can be done there because, 
at a time when our people are facing a grave 
crisis, if our Embassy at Kuwait is closed it 
will cause real hardship to them ? Of course, 
Basra will help but it is in another country. 

Another thing I would like to say is that a 
sum of only Rs. 2,5000 has been given as grant 
to each of the families of those who were 
killed. The Minister will agree that this is too 
small an amount. 

Now I will come to two more points. One 
is, the USSR has agreed to make alternative 
arrangements of crude supply because they are 
giving us 40 per cent of our oil requirements. 
They are giving us alternative iources because 
at Basra the oil supply source has been closed. 
The oil supply was being done through Iraq, 
and that has been closed. I want to know how 
much quantum of oil supply the Minister has 
arranged through the USSR and what is the 
total quantum of supply that both the Ministers 
have been a Die to arrange because the oil 
position is very very serious in this country. 
We have been discussing it in public interest 
and not to create any scare. 

The most important point is the ' security of 
the country, the defence of the country. The 
Minister has already mentioned that probably 
Bangladesh and Pakistan are sending armed 
troops contingents to that area. That is a very 
big problem. It has sinister implications for 
us— will the Minister listen to me please ? —
because Pakistan will be again a front-line 
State. Till Afghanistan conflict was in the 
picture, all kinds of armaments all kinds of 
sophisticated aircrafts and armaments and spy 
planes and everything else was going to 
Pakistan. Now there will be the excuse of this 
war, the Gulf War. Again those things will go to 
Pakistan. Pakistan will naturally use them 
against us, against India. You have talked to 
American officials. Have you taken an 
assurance that somehow some arrangement will 
be made 
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to ensure that these arms will not be used 
against us ? Maybe they cannot give any 
assurance because it is their client state and it is 
a front-line state. It has created very great 
suspicion and alarm in our mind that those 
armaments that Pakistan is going to get from 
America in the name of the Gulf War, is going 
to be used against India. After Benazir's 
removal and after the new developments that 
have taken place in Pakistan and the 
developments that are taking place on our 
borders, what the chances of wai      whatever 
they are, good or bad, the: Minister will be able 
to say. The Minister has premised me    oilier 
day that he would tell me something about it 
when the two Foreign Secretaries would meet. I 
hope some indication h. will give. I hope he 
will keep the promise and tell us whether war is 
nearer or farther because of latest 
developments. What is the impact of the U.S. 
arm supplies being given to them ? What is 
going to happen ? Sir, our security consi-
deration is the most important consideration. I 
hope he will take the House into confidence. 

Thank you. 
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SHRI GURUDAS DAS GUPTA 

(West Bengal) : The Statement perhaps may be 
taken to be rhe best under the situation. There 
cannot be, I think, any better statement, but the 
main point the Minister will have to answer is 
how the international Comity of Nations can 
undo the wrong committed by a particular 
nation. It is true that Iraq has committed a grave 
wrong, but how that is to be undone ? That is 
the point before the world and that is a point on 
which India has also to  place its views.  Why 

I start with this question—and I 
would like the hon. Minister to 
tell us—is why America is so des 
perate ? Why the biggest military 
build up is sought to be done in 
the Gulf countries after World War 
II ? It exceeds the military build 
up America had done in 1948 when 
the Berlin crisis had crept in. It 
is much more than what America 
had done to send supplies to its 
troops when it was fighting against 
Vietnam on the soil of Vietnam. 
Why America is so desperate ? 
That is the first question I ask the 
Minister. Now, why do I come to 
this point ? It is quite well known 
that America is arrogating to itself 
the role of guardianship of inter 
national Comity of Nations. America 
is acting without the Security Coun 
cil's Resolution. I have no hesitation 
to say that the American action in 
so far as it is outside the scope 
of the Security Council's decision 
is unilateral and hegemonistic. 
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America is  arrogating to itself the role of world 
policeman. Why ? If America is allowed to do it, 
will the same may not be repeated by the same 
country elsewhere in the world ? Therefore, my 
second question   to   the   Minister   is   whether 
the Minister agrees that there is a serious 
dangerous potential inherent in the role that the 
America seeks to play at the moment in the Gulf. 
Why I  say  so  is  because on the Operation 
Desert Shield—that is the nickname   of  the   
operation   now being undertaken—America has 
already spent more than $1 billion for the supply 
of ammunition, food and otfeat vmUfcary 
bardware to mas. its. military build-up in the Gulf. 
Therefore, the point is what is the reason for the 
desperation ? It is because America does not want 
any strong country in that region to develop. Is   it  
the   sepectre  of re-emergence of Nasserism that 
is haunting America ? If it is so, does India agree 
that such a role should be played by the super-
power in the present situation when the 
international tension has relaxed ? I wish at least 
one super-power should have categorically 
denounced what is being done  in the Gulf.  At 
least there should have been some more protests  
from    more  quarters  in  the world.  It  is  
unfortunate that the World   Body   is   so   silent   
today. But at least we and for many like us believe 
that there is a dangerous potential in the situation. 

May 1 recall that South Africa was not 
disciplined when South Africa refused to carry 
out the decision of the international 
community of the nations on the question of 
ending racialism ? It was not felt by the super-
power just in the way they are acting in the 
Gulf. Therefore, it is selective application of 
the military power, not to discipline a country 
that has refused to abide by the resolution of 
the international community of nations. But it 
may be that we need' it for more than one 
purpose. They have refused to discipl ne is 
right. Therefore, in this background while 
condemn- 

ing the American action to the extent it is 
outside the pale of the decision 0f the 
international communi y of nations, while 
calling the action as fregemonistic and 
unilateral and beset with dangerous potential, I 
ask my Minister to kindly answer whether be 
agrees with me that this acting outside the pale 
of world community of nations is dangerous, 
whether India believes this should not be clone, 
whether India believes that this action may be a 
precedent, therefore, I have two questions. 
Why America is so desperate ? Why there is so 
much of build-up being done ? 

SHRl M. M. JACOB : Mr. Vice-Chairman,   I   
am   happy  that   the Minister  for  External  
Affairs   has come  out  with  a  long  statement. 
We are happy that he visited all the concerned 
countries. But I am not happy at one thing that 
as a leader and champion of the Non-aligned 
Group in the world, India should have   thought   
about   the   warning given by the Iraqi President 
Saddam Hussain   almost   in  early   July   "I am   
going   to   discipline   Kuwait. They are taking 
away oil from us." "So, I will not sit quiet". I 
honestly thought that either the Prime Minister 
of India will go to Baghdad or he will persuade 
the External  Affairs Minister to visit Baghdad 
in July itself because Iraq and Kuwait  are 
friends  of India  and  Iraq  always stood with 
India whenever the question of sensitive issues 
came before India, it is Iraq response from the 
Arab world,  followed by  Kuwait. So, I myself 
thought that the Prime Minister would react to it 
and see because  as   per  the   statement   of Mr. 
Gujral, 1.2 million Indians are there in the  Gulf 
region.  This is directly affecting us. In Kuwait, 
I understand that 2 lakhs of Indians are present. 
We are almost 1/I0th of the total population of 
Kuwait. That means not only oil supply is 
affected but our many interests are affected.  
Human sufferings will be intense when there is 
tension. We all also know that we were keeping 
the Gulf area and the Indian ocean 
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free as fa: as possible from foreign interference.   
Now   as   my   friend, Mr.   Gurudas   Das   
Gupta   rightly mentioned,  you  find the  
polluting of  the   Gulf by  the  super-power 
followed by some other countries. I am not 
bothered about Americans coming to Gulf as 
such. But I am bothered about the security of the 
region adversely affecting the interest of  India.   
This   could   have   been successfully prevented 
if India had played her role at that time. Then on 
2nd August, it has been reported that Iraq 
annexed Kuwait overnight. i   thought   that   
either   the   Prime Minister   or   the   External   
Affairs Minister will   airdash to  Baghdad 
because Indians are involved. Before going to 
Moscow and Washington, I expected, we will 
react in this way. We will act positively because 
both the countries  are our friends.  We never  
wanted   to  have  tension  in this   area.   I   am   
disappointed   to see that  also  did not  take  
place. Now,   I   am  very  happy   and   we are   
thumping   our   desks   because at  least  even  
after  20  days,   Mr. Gujral went to Baghdad as 
well as to Kuwait to see by himself certain 
things.  I  am happy that  he went there. But I 
am very much anxious and   anguished   over   
some   of the expressions used in this statement. 
He said, there is no problem. There is   no   
shortage.   Water   is   there. Electricity  is there.  
Food is there and as such, there is no problem. 
But 6,000 people are eating from temporary 
kitchens erected for feeding the people. That 
means there are people who cannot have food. 
There is no  food.  So they are   rushing. You   
also   see   people   rushing   to he border. 
Hundreds and hundreds of them are trying to 
escape from there. Some of them came to 
Jordan. All ths shows that all is not well inside. 
T am not asking you to lift everybody from 
Kuwait outside. If they are prepared to come 
out, it is  all  right.  If they  are  prepared to  
work  there,  it is  all  right.  It is very good. 
Give them the strength, give them the courage 
and the poli- 

tical atmosphere to stay back there and do the 
work. But those people who really want to 
come, judging the situation, I feel that it is really 
very miserable and we have to act very very 
seriously. I was wondering when you went to 
Moscow, of course, it was late. Even your trip 
to Moscow should have been earlier because we 
had "Delhi Declaration" in 1986 signed between 
Mr. Gorbachev and Mr. Rajiv Gandhi. We are 
friends of the two countries. They are also 
concerned with what is happening in this region. 
They subscribe to our thinking that Indian ocean 
must be made free of any other foreign military 
presence. Now I do not know how we failed to 
get in touch with the Soviet Union earlier and 
then sort out the matters and see how we could 
best prevent others coming to this area and 
converting this as a military area where 
confrontation is bound to take  place. 

Sir, now I am coming to my quetions. Sir, 
permit a little more time because most of the 
people whe are in Kuwait are from the State 
from which I come. More than a lakh of them 
are from Kerala. I myself had visited that- place 
some three or four years ago. I knew the people 
there. I know how simple, how poor they are. 
Even though they are coming here as rich they 
are not as net as rich as you think. Some of 
them are rich. I know I can understand, the 
agony of the people. Sir, you must give me one 
or two minutes more because I am also a man 
who really concenrned about them. As an 
Indian, as a member coming from South I am 
more concerned with what is happening in 
Kuwait and what is happening to the people of 
Indian origin in Kuwait. I came to know from 
the Doordarshan this morning that Jor-don has 
closed the borders. My anxiety and worry have 
got increased. If Jordon borders are closed, then 
how are you getting the people out ? through 
Iraq to Aman and then 
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take them back to India. So my submission is, 
Indian Aircraft must be placed in Basra in large 
numbers. Convert come of your defence aircraft. 
You can even take your Airbus 320. You can 
even request the United Nations and come of the 
friendly qomitries to lend some aircrafts so that 
speedy, . evacuation is done. Speedy evacuation 
is one of the things requited for the people who 
want to come'out Speedy repatriation should be 
implemented by providing adequate aircraft. 

The second point is transport-Buses must be 
provided. Tricks must be provided. I read in the 
'Khaleej Times' of August 19th that Pakistanis 
are there with their transport. Filipinos are there 
with their trans-pot. And Sri Lankans are there. 
And Indian repatriates coming out are eating 
food from the Sri Lankan Embassy. So I am 
telling you, we will have to make effective 
transport arrangements other than the circraft 
and other arrangements like trucks or buses or 
something by which these people can be brought 
from that place. 

I also heard that Iraq might use the 
remaining Asians including Indians as a human 
shield against the threat posed by America and 
.vestern countries. So we have a role there. We 
cannot escape ourselves. We have to see that 
peace is brought to that area at any cost. Wh 
rever you may have to go, you hav; to go, 
whether to Wuviiqgton or to Moscow, twice a 
day. I think ail the Ministers must spare some 
time to this kind of dialogue and negotiation We 
cannot allow Indians to be used as a human 
shield when an international conflict takes place 
in any area. 

Sir, with your visit, some doubts have been 
raised by some friends outside that with your 
visit to Kuwait you are recognising de facto 
Iraq's occupation of Kuwait. That point may be 
clarified beasuse theie is some doubt outside.   
I know your 

visit was innocent and you wanted to take 
people out. With good intentions you went 
there. I know that. But this doubt is there. 

Then, what is your view on the United    Nations 
decision to make collective efforts to restore to 
Kuwait its independence.   You must have a 
view. India, as a big nation, cannot say, "We do 
not have any view". You should have a view.   
How are you going to strenthen your  Bagdad 
Embassy ?   According to you, they are doing 
tremendous    work. You have to rush more staff 
to Bagdad Embassy. Again, you have to streng-
then    the Saudi    Arabian Indian Embassy.    
Indian people in Saudi Atabia are also trying to 
comr out. What are the steps you are taking to 
see what financial loss had occurred to Indians 
?I am told, Kuwait Dinar is only  fetching Rs. 
5/- and at par with the Iraqi Dinar.   If that is the 
case,  the Kuwaiti Dinar which was Rs. 60/- has 
fallen to Rs. 5/-.   This difference will create a 
lot of problems for the Indian community who 
want to come out and they will have to leave   
penniless.    You also will have to think about 
the future of the people who are going to stay 
there. I am sure you have negotiated that with   
Saddam   Hussain in Bagdad when you met him.     
The transit camps must be  strengthened. You 
must have transit    camps on the borders and 
you should also arrange a feeding programme 
for the people who come out since they do not 
have any food material with them. They do  not   
have any   food 6.00 P.M. materials   I    have   
read in the    newspapers   that new cars are sold 
for 100 dollars or 150 dollars by the Indians 
who are coming out of Kuwait ; if that is so, that 
shows they do not have any money to procure 
anything for their food. That is to be done. 

Sir, again, more flights will have to be 
arranged to Trivandrum be-caus you very well 
know the majority of the people are from South 
and from Kerala and more daily fights will 
have to be operated from 
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Basra to Trivandrum, aud if possible to Goa—

there are Goans there and  if poossible,     to   

Bangalore. So, mobilise all our resources, not 

only India's resources, but resources of the other  

friendly   countries must also be organised for this. 

And I am not talking anything about the 

rehabilitation of the people who are coming from 

there ; their children are coming in large numbers 

from other Gulf countries too because they also fear 

that some attack is bound to take place in   Saudi   

Araia or Muscat of other places.   They are afraid 

of the presence   of foreign military there in that 

area.   So the children who are studying in   the 

schools are coming back. You have to provide, 

the State Governments will have  to provide,  the   

Central Government will    have to provide more 

accommodation in the schools to   accommodate   

all the   students who are coming here because 

they have a problem they are discounti-nuing their 

studies there.   Whether the men are   staying 

there or not, the children and the wives are coming 

out, the students are coming out; they have to be 

given an opportunity for education. Sir, I do not 

want to take away your time—I have  heard the 

Chair ringing   the bell—and I really appreciate 

your visit, but I do not appreciated the Prime   

Minister's delay in not taking a positive   stand on 

this and not rushing to Badgad to sort out the  

matters  immediately. I do not think it is a  success  

story of the Indian   Government   though it is a 

success for   you because you went after two 

weeks  going around and all than   I thank  you for 

your compassionate    approach    to    the 

problem and I hope you  will   continue to see that 

these   points  which I have mentioned are also  

taken care of. Thank you. 
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